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 There  should  be  a  separate  ministry
 for  the  welfare  of  Scheduled  Castes
 and  Scheduled  Tribes  and  other  back-
 ward  classes  having  three  separate
 wings  under  it.  This  ministry  will  deal
 with  all  matters  including  education,
 service  and  other  policy  matters  con-
 cerniag  Scheduled  Castes  and  Sche-
 duled  Tribes  and  other  backward

 classes.
 The  present  departmental  organisa-

 tion  of  the  Director  Geenral  of  Back-
 ward  Classes  Welfare  should  be  reor-
 ganised  as  necessary  after  effecting  the
 above  changes  in  the  whole  organisa-
 tional  pattern.

 As  the  progress  with  re#ard  to  the
 Scheduled  Castes  and  Scheduled
 Tribes  has  been  far  from  satisfactory,
 the  Government  should  consider  and
 tuke  serious  action  to  extend  the
 period  of  reservations  for  another  20
 years  and  should  zealously  watch  the
 progress  in  respect  of  these  two
 classts,

 The  said  Parliamentary  Committee)
 Commission  should  be  immediately
 urged  to  study  the  exact  position  of
 progress  of  Scheduled  Castes  and
 Scheduled  Tribes  and  other  back-
 ward  classes  and  ghould  submit  the
 report  by  July,  968  so  that  the  Gov-
 ernment  know  where  they  stand  with
 regard  to  the  Scheduled  Castes  and
 Scheduled  Tribes,

 Shri  Sadhu  Ram  rose—

 Mr  Speaker:  We  are  starting  the
 food  debate  now.  It  is  past  5.0’
 clock.

 17.04,  hrs.

 MOTION  RE:  FOOD  SITUATION
 IN  THE  COUNTRY

 The  Minister  of  State  in  the  Minis-

 Sir,  I  beg  to

 “That  the  Food  Situation  in
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 the  country  be  taken  intg  consi-
 deration.”

 et  सरजू  पाण्डेय  (गाजीपुर)  :  में
 जाना  चाहता  हूं  कि  फूड  डिबेट  के  लिये
 कितना  टाइम  एलाट  किया  गया  है  ?

 Mr.  Speaker:  Maximum  time  is  two
 hours,  Let  us  see.  Each  party  will
 Bet  One  chance,

 Shri  Annasahib’  Shinde:  The  "Re. view  of  the  Food  and  Scarcity  Situa-
 tion’  placed  on  the  Table  of  the  House
 Jast  month  set  out  at  some  length  the
 circumstances  resulting  in  the  difficult
 fvuod  situation  which  hag  confronted
 us  during  the  current  year,  The  ab-
 scnce  of  any  carry-over  in  ‘1967,  the
 limited  extent  to  which  import  of
 foodgrains  could  be  arranged  either
 by  way  of  commercial  imports  or  food
 ‘aid  and  the  restricted  scope  for  inter-
 nal  procurement  in  4  second  year  of
 drought  have  reduced  the  size  of  the
 Centra]  pool  of  foog  resources.  To
 meet  the  minima]  demands  of  the
 States,  we  need  to  distribute
 nearly  a  million  tonnes  whereas
 the  actual  availability  with  tne
 Centre  has  yaried  between  700,000
 to  800,000  tonnes  a  month.  In
 these  circiimstances,  some  degree  of
 hardship  and  distress  to  the  consumer
 has  been  inevitable.  It  can  at  the  same
 time  be  confidently  asserted  that  as  a
 result  of  the  judicious  management  of
 scarce  food  resources  and  of  the  co-
 operation  of  the  States  and  the  res-
 traint  of  the  people,  the  more  serious
 consequences  of  drought  and  a  major
 breakdown  in  the  distribution  system
 have  so  far  been  averted,  It  is  in
 this  context  that  I  would  appeal  to
 the  House  to  assesg  the  performance
 of  Governments,  both  Centra]  and
 State,  in  tackling  an  unprecedented
 situation,

 Even  ordinarily  the  period  from
 June  onwards  is  one  of  diminishing
 market  availability  and  higher  prices.
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 In  this  year,  an  already  difficult  situa- tion  was  further  aggravated  by  some
 unforeseen  developments.  The  clo- sure  of  the  Suez  Canal  resulted  in  a

 disruption  of  the  supplies  expected  in June  and  July.  Apart  from  the  delay an  re-routing  or  ships  around  the  Cape of  Good  Hope  great  difficulty  deve-
 loped  in  chartering  ships.  ©  Tankers
 Were  not  available  and  Government fad  to  fall  back  on  bulk  carriers  and other  types  of  vessels  and  even  these
 ‘were  not  easy  to  obtain,  The  result has  been  that  it  has  not  been  possible fo  ensure  the  even  flow  of  supplies
 during  the  months  of  July  and  August.
 The  almost  continuous  rain  in  ports like  Bombay  and  Kandla  during  the
 last  four  or  five  weeks  has  also  seri-
 ously  hampered  the  grain  clearance
 operations.  In  the  absence  of  any
 Central  reserves,  the  public  distribu-
 tion  system  has  had  to  depend  al-
 Most  entirely  on  arrivals  of  grain  at
 the  ports  and  their  movement  to  the
 various  destination  points.  Despite  all
 these  adverse  factors.  Government  has
 Substantially  moved  the  quotas  of
 wheat  and  milo  allotted  to  the  differ-
 ent  States  for  the  month  of  July  ex-
 cept  in  certain  States  like  U.F.,
 Rajasthan  and  Madhya  Pradesh  where
 there  have  been  shortfalls.  This  is
 sought  to  be  remedied  by  giving  them
 priority  in  movement  during  the  first
 half  of  August.  As  regards  the  other
 drought-affected  or  deficit  States  in-
 eluding  Bihar,  West  Bengal,  Gujarat
 and  Kerala,  the  bulk  of  the  allotments
 of  wheat  and  milo  has  been  moved.
 In  some  of  the  States,  temporary
 shortages  may  have  occurred  but  in
 the  absence  of  any  buffer  stocks,  this
 has  been  unavoidable.  It  has  not
 been  possible  also  to  build  up  stocks
 of  more  than  one  or  two  weeks  re-
 quirements  in  any  State  so  that  any
 hold-up  of  movement  due  to  stoppage
 of  work  at  the  ports  on  accoun:  of
 rain  or  for  any  other  reason  docs  re-
 sult  in  making  the  stock  position  pre-
 carious,  This  happened  recently  in
 Delhi  but  corrective  measures  were
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 8000  taken  and  a  breakdown  :n  dis- tribution  avoided,  The  House  will, I  hope,  appreciate  that  in  the  circum-
 stances  described  above,  the  smooth
 functioning  of  the  public  distribution system  is  not  always  easy.

 The  House  is  already  aware  of  the serious  position  regarding  supplies  of Tice.  The  availability  of  this  grain from  June  onwards  has  been  advers-
 ly  affected  because  of  the  slowing down  of  exports  from  Burma  and  the
 difficulty  of  securing  supplies  from  the
 world  market  for  arrival  during  the
 lean  months  of  June,  July  and  August. Certain  purchases  which  were  made
 earlier  and  were  scheduled  to  arrive
 in  the  months  of  July  and  August will  not  now  reach  here  till  Spetem-
 ber.  There  is  a  world  shortage  of  rice,
 Even  so,  Government  hag  been
 making  purchases  at  excessively  high
 rates,  Our  expectations  regarding
 Tice  availability  from  the  surplus
 States  of  Andhra  Pradesh  and  Orissa
 during  the  month  of  July  dig  not  fully
 materialise  as  these  States  encounter-
 ed  difficulty  in  effecting  procurement
 to  the  desired  degree.  There  have,
 therefore,  been  shortages  in  the  sup-
 Plies  of  rice  not  only  tg  Kerala  and
 West  Benga]  but  to  other  States  as
 well,  These  difficulties  are  likely  6
 continue  during  August  also,  We  have
 assured  Kerala  a  supply  of  33,000
 tonnes  of  rice  during  August  and  our
 efforts  to  locate  additional  supplies,
 either  by  way  of  diversion  of  ships
 from  other  countries  or  by  commercial
 purchases  or  by  internal  procurement
 ure  continuing.  The  balance  of  sup-
 Plies  from  Orissa  to  West  Bengal  is
 also  being  expedited.  The  Central
 Government  normally  distributes  bet-
 weer,  100,000  and  125,000  tonnes  of
 rite  a  month  to  certain  deficit  areas
 like  Kerala,  Jammu  and  Kashmir,  the
 statutorily  rationed  areas  of  Calcutta
 and  Bombay,  NEFA,  Nagaland,  Tri-
 pura,  Gujarat  and  for  the  needs  of
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 Defence.  For  reasons  already  stated,
 it  has  not  been  possible  to  make  avail-
 able  this  quantity  during  the  months

 -of  July  ang  August,  but  the  shortfall
 in  rice  has  ben  mostly  made  good
 by  allotting  additional  quantities  of
 ‘wheat....

 Shri  Vasudevan  Nair
 “There  is  no  wheat  also.

 Shri  Annasahip  Shinde:  That  is  not
 -correct,

 We  are  deeply  conscious  of  the  hard-
 ship  which  the  short  supply  of  rice
 has  caused  to  the  people,  but  we  hope
 that  the  supply  of  alternatiye  foud-
 grains  will,  to  some  extent,  mitigate
 that  hardship.

 (Peermade):

 I  share  the  concern  of  the  Members
 of  this  House  over  the  damage  to
 foodgraing  in  transit  by  rail  in  the
 course  of  despatch  to  various  parts  of
 the  country  from  the  different  ports.
 As  the  House  is  aware  enormous  quan-
 tities  of  foodgains  have  to  be  moved
 to  various  distribution  centres  in  the
 country,  Movements  have  heen  of
 the  order  of  750,000  to  800,000  tonnes
 per  month  from  the  different  ports  as
 well  88  the  Central  storage  godowns.
 This  order  of  movement  has  had  to  be
 sustained  throughout  the  year  even
 during  the  monsoon  months  which  are
 also  the  Jean  months  in  various  parts
 of  the  country,  Of  the  total  quanti-
 ties  transported  each  month,  about
 550,000  to  600,000  tonnes  have  neces-
 sarily  to  be  moved  by  rail.  In  spite
 of  the  best  efforts  and  the  marshalling
 of  all  available  resources,  it  has  not
 been  possible  for  the  Railways  to
 provide  covered  wagons  to  meet  all  the
 requirements  for  the  movement  of

 ‘these  quantities  of  foodgrains.  It  has
 been  found  that,  if  movement  only  by
 covered  wagons  is  to  be  resorted  to.
 the  maximum  quantities  of  foodgrains
 which  can  be  transported  during  any
 perticular  month  will  be  about
 360,000  to  400,000  tonnes.  Since  even
 the  present  order  of  movements  is
 not  able  to  meet  the  full  requirements

 .of  al]  the  areas  in  the  country,  any
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 substantial  reduction  in  these  quanti-
 ties,  by  restricting  movements  only
 through  covered  wagons,  would  lead
 to  widespread  distress  all  over  the
 country,  A  calculated  risk  has,
 therefore,  had  to  be  taken  and  :move-
 ment  by  open  wagons,  even  during
 the  munsoonu,  has  been  resorted  to  at
 inescapable,  Every  precaution  is
 being  taken  to  ensure  that  open
 wagons  afe  properly  covered  with  tar-
 paulins  secured  by  lashings,  and  con-
 tinuous  checks  arranged  at  different
 points  in  the  course  of  transit  to  see
 that  tarpaulins  are  in  position.  Even
 so,  instances  have  come  to  notice  of
 soMe  wagons  getting  affected  by  rains.
 In  this  context,  damage  to  foodgrains
 in  such  wagons  becomes  difficult  ४०
 avoid,  Salvage  operations  are
 undertaken  immediately  such  damage
 to  foodgrains  is  noticed  and  the  bulk
 of  the  grains  is  saved  for  human  con-
 sumption,  The  quantities  of  food-
 grains  rendered  unfit  for  human  con-
 sumption  consequently  are,  however,
 smal]  considering  the  volume  of
 movements,  Even  a  major  portion  of
 these  foodgraing  is  sold  out  ag  cattle
 and  country  feed.

 There  is  no  possibility  of  any  food-
 grains  getting  wet  in  the  Government
 godowns  in  Calcutta,  Delhi  or  else-
 where.  In  fact,  all  the  Government
 godowns  are  modern  structures  which
 are  damp-proof  and  no  guch  danger
 of  damage  to  foodgrains  within  the
 godowns  exists.  Moreover,  in  the
 present  context  of  practically  ship-to-
 mouth  existence,  only  small  quantities
 of  foodgrains  remain  in  the  Central
 storage  godowns  for  any  length  of
 time,  At  times,  stocks  from  open
 wagons  are  taken  to  the  godown  for
 drying  and  reconditioning,  Supplies
 of  wheat  and  milo  ate  expected  to
 meet  our  needs  on  the  present  basis
 till  about  the  middle  of  October.
 Steps  to  meet  our  requirements  for
 the  last  quarter  of  this  year  are  being
 taken.  We  have  received  much  aid
 from  such  friendly  countries  as  the
 USA,  USSR,  Canada  and  Australia.
 A  proposal  for  extending  additional
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 food  aid  from  the  USA  is  now  under
 the  active  consideration  of  the  U.S.
 Government.  We  are  confident  that  8
 decision  will  be  taken  soon,  go  that
 there  is  no  interruption  in  the  flow
 of  supplies.  There  are  two  or  three
 difficult  months  ahead  and  with  res-
 traint  and  understanding  it  should  be
 Possible  to  tide  over  this  period,  The
 monsoon  so  far  hag  been  satisfactory
 almost  throughout  the  country  and
 provided  the  September  rains  are  ade-
 quate,  we  may  confidently  look  for-
 ward  to  an  easing  of  the  food  situa-
 tion.

 Mr.  Speaker:  The  motion  8  before
 the  House,

 Shri  N.  Sreekantan  Nair  (Quilon):
 Coming  from  ४  State  which  jg  chroni-
 eally  deficit  in  foodgrains,  coming
 from  a  State  which  produces  cash
 crops  that  give  the  Government  of
 india  the  much-needeq  foreign  cx-
 change,  I  fee]  that  the  food  situation
 in  Kerala  in  particular,  and  in  the
 country  as  a  whole,  is  very  deplora-
 ble.  All  these  aspects  have  been  be-
 fore  Government  for  a  very  long
 time.  Measures  could  have  been  taken
 to  see  that  the  available  foodgrains
 are  rushed  to  the  various  areas  in
 time  so  that  we  need  not  have  to
 face  trouble  in  any  area  in  any  State,
 but  no  such  step  has  been  taken  in
 the  past.

 There  has  never  been  a_  national
 food  policy.  Even  now,  according  to
 my  best  knowledge,  rice.is  available
 with  the  peasants  in  Andhra  Pradesh,
 and  with  the  millers  in  Andhra  Pra-
 desh.  But  the  Government  of  Andhra
 Pradesh  cannot  provide  the  money  re-
 quired  to  purchase  that  rice  from  the
 peasants  and  millers.  So,  the  grains  are
 rotting  with  the  peasants  and  millers.
 The  millers  do  not  pay  for  the  grains,
 and  naturally,  the  peasants  do  not
 supply.  The  peasants  are  put  to
 ‘diffieultieg  and  the  millers  also  are
 put  to  difficulties,  and  all  this  happens
 because  it  is  a  question  of  prestige.  If
 the  Andhra  Pradesh  Government  had
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 been  liberal  enough  to  allow  the  Cen-
 tral  Government  to  step  in  and  buy
 the  grains  from  the  peasants  directly
 through  the  Food  Corporation,  there
 would  have  been  no  difficulty  at  all.
 Unfortunately,  the  Central  Govyern-
 ment  are  not  prepared  to  impress
 upon  the  Andhra  Pradesh  Govern-
 ment  the  necessity  of  doing  so.  Out
 of  prestige,  the  Andhra  Pradesh  Gov-
 ernment  do  not  want  the  Central  Gov-
 ernment  to  step  in  and  do  the  necd-
 ful,  and  the  result  is  that  the  country
 suffers,

 For  the  last  two  or  three  weeks,  the
 distribution  of  rations  in  Kerala  lias
 completely  failed.  During  this  week
 the  city  of  Trivandrum  has  not  got  its
 rations,  because  the  food  has  been
 diverted  to  other  areas  where  rations
 had  not  been  given  for  the  last  two
 weeks,  Leave  alone  the  question  of
 fiving  six  ounces,  the  ration  hag  now
 come  down  to  three  ounces  there,  and
 even  these  three  ounces  could  not  be
 given  during  the  last  two  weeks.  In
 such  a  situation,  what  is  that  we  can
 expect?

 No  amount  of  recourse  to  law  and
 order,  no  amount  of  legislation,  and
 no  amount  of  pressure  and  ng  amount
 of  recourse  to  arms  could  keep  down
 a  people  who  are  starving.  That  is
 the  position  in  reality  that  we  have
 got  to  remember.

 There  are  surplus  States  in  our
 country  today.  This  morning,  the
 Prime  Minister  was  telling  me  that
 14,000  tonnes  of  rice  had  been  given
 to  Madras  by  Andhrg  Pradesh,  I  am.
 reminded  of  q  saying  in  our  language
 to  the  effect  that  only  a  rich  man  gets
 invited  to  dinners,  She  herself  told
 me  ‘There  is  so.  much  stock  In
 Madras.  Why  don't  you  ask  the
 Madrag  Government  to  give  you  that
 rice?’  The  Central  Government  had
 the  moral  authority  or  moral  right  to:
 request  the  Government  of  Andhra.
 Pradesh  to  give  rice  to  Madras  and
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 to  insist  upon  Madras.  substituting
 it  with  lower  quality  rice?  After  all  we
 in  Kerala  are  prepared  to  take  even
 bad  quality  rice  or  lower  quality  rice
 because  any  sort  of  rice  is  good  for
 us,  If  the  Madras  people  want  a
 better  variety  of  rice,  let  them  take  it
 from  Andhra  Pradesh,  But  let  them
 give  their  lower  quality  rice  to
 Kerala.  Even  that  bargain  wag  not
 agreed  to,  because  the  Andhra  Pra-
 desh  Government  say  that  they  are
 completely  free  to  deal  with  their
 surplus  as  they  think  best.  When  a
 particular  State  is  starving,  if  a  sur-
 plus  State  which  has  already  goat
 about  °5  lakhs  tonnes  rice  as  buffer
 is  given  more,  is  that  proper?  Is  it  not
 really  unkind  and  unfair?  That  slows
 how  incompetent  the  Central  Govern-
 ment  are  with  regard  to  the  ques-
 tion  of  food,

 If  only  we  could  have  utilised  the
 foreign  exchange  which  we  earn  free-
 ly,  we  would  have  got  the  rice  that
 we  need.  [  had  sent  a  letter  to  the
 Minjster  of  State  for  Food  from  one
 of  the  merchants  from  the  USA
 Mr.  William  J.  Drought  I  had  sent  jt
 to  the  Food  Department  and  I  got  a
 reply  that  because  the  prices  quoted
 were  high  they  could  not  accept  _  it.
 As  a  matter  of  fact  what  I  am  told
 by  way  of  explanation  for  this  is  that
 until  and  unless  they  get  rice  under
 PL-480  our  Government  are  not  pre-
 pared  to  invest  any  foreign  exchange
 on  this  item,  We  demand  that  we
 be  supplied  rice  or  paddy  elther  from
 interna]  procurement  or  from  surplus
 States  or  by  way  of  imports  from  out-
 side  or  else  the  foreign  exchange
 which  we  earn  may  be  allowed  to  be
 utilised  in  part  for  purchasing  food-
 grains  for  our  State.

 Shri  Annasahib  Shinde:  What  I
 had  said  was  that  we  were  pur-
 chasing  even  at  a  higher  price.  It  is
 not  correct  to  say,  therefore,  that  be-
 cause  of  higher  prices  we  were  not
 purchasing,

 889  (SAKA)  Food  Situation  17656-
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 Shri  N.  Sreekantan  Nair:  Mr,
 William  J,  Drought  had  written  a
 letter  and  that  was  sent  to  the  Food
 Department  and  the  reply  that  came
 was  that  because  the  prices  were
 higher,  we  could  not  purchase  that.
 I  would  like  to  submit  that  at  any
 Price  we  want  to  take  rice  or  paddy;
 whether  jt  be  from  Andhra  Pradesh
 or  Madras  or  from  America,  we  do
 not  mind;  our  Government  are  pre-
 pared  to  subsidise  it;evenif  it  be  at
 the  cost  of  suspending  all  other  deve-
 ljopmenta]  work,  we  donot  mind.  We
 want  to  get  food  for  our  people,  Let
 us  be  given  rice.  We  are  prepared
 to  purchase  it  through  the  Food  Cor-
 poration  from  Andhra  Pradesh  even
 by  giving  a  higher  price,  if  only  they
 are  willing  to  give.  Otherwis>,  let
 some  rice  or  wheat  be  imported  from
 America  and  kept  as  buffer  stock  go
 that  our  people  would  not  ftarve
 during  the  next  two  months.  That  is
 our  only  humble  request,  It  is  a
 fundamental  human  right,  We  de-
 clare  that  hunger  cannot  be  shut  out
 by  any  legislation  or  by  other  action.
 Until  and  unless  our  demand  is  met,
 I  am  afraid  there  are  going  to  be  food
 riots  in  Kerala.  I  know  it  will  not
 be  against  the  Central  Government,  It
 will  be  against  our  own  Siste,
 against  our  own  Government,  and  our
 police  will  have  to  face  it,  We  will
 meet  it  naturally,  not  with  lathis.  But
 the  whole  State  will  flare  up  and  we
 will  all  go  to  dogs.  Nobody  gains.
 It  will  be  a  national  waste,  But
 ultimately  the  feeling  that  the  Centre
 is  not  doing  what  is  fair  by  us  will
 grow  in  the  minds  of  the  people  and
 it  will  lead  to  embitterment  of  future
 relations.

 Therefore,  I  request  the  hon.  Food
 Minister  through  you  to  see  that
 something  jg  done  immediately.

 sh  सीताराम  केसरी  (कटिहार):
 मैं  समझता  हूं  कि  सारे  देशवासियों  का  यह
 विचार  है  कि  झन  का  प्रश्न  एक  गम्भीर
 प्रश्न  है  कौर  इप  में  कोई  सन्देह  नहीं  है  कि
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 सभो  देशवासियों  से  इसका  सम्बन्ध  है  ।
 ऐसे  प्रश्नों  को  राजनोतिक  दृष्टि  से  एक्स-
 प्लांट  नहीं  किया  जाना  चाहिये  ।  जो  भो

 ऐसा  कोई  कार्य  करता  है  वह  अ्मानवोय  कार्य
 है  ऐसा  मैं  समझता  हूं  ।

 इस  राष्ट्रीय  मसले  को  हल  करना  है
 “तो  मैं  समझता  हूं  कि  सभी  दलों  को  सरकार

 के  साथ  सहयोग  करना  चाहिये  और  सहयोग
 करके  ही  इस  मतले  को  हल  किया  जा  सकता
 है  ।  सदभावना  के  आधार  पर  ही  जो  कमो
 अन्न  को  है  उत्तरी  सामना  किया  जा  सकता  है।
 जिस  किसी  स्टेट  में  अन्त  को  कमो  हो  उस
 स्टेट  में  अन्न  भेजा  जाना  चाहिये  i  और
 राष्ट्रीय  स्तर  पर  इस  मसले  को  हल  करने

 की  कोशिश  होनी  चाहिये  ।

 हमारो  सरकार  इस  समस्या  का  समा-
 खान  करने  के  लिए  जितनी  कोशिश  हो  सकती
 है  कर  रहो  है  |  लेकिन  जो  मशोनरी  है  वह
 खराब  है  ।  आप  ने  अभी  अखबारों  में  पढ़ा
 होगा  कि  बंगाल  में  पंद्रह  हजार  मन  चावल
 या  गल्ला  बरबाद  हो  गया  |  उसे  तरह  से
 दिल्‍ली  में  गिला  बरबाद  हुआ  है  |  यह  ग्रसता-
 बनानी  फे  कारण  हुजरा  है।  जो  नौकरशाही
 है  जो  सरकारी  तंत्र  है  जो  सरकारी  मशीनरी
 है  उन  लोगों  पर  मैं  चाहता  हूं  कि  निगरानी
 रखी  जाए  ।

 हमारे  कुछ  विरोधी  दलों  के  लोग
 इस  सब  चीज़  को  एक्सप्लायट  करने  की
 कोशिश  करते  हैं  लेकिन  उनको  ऐसा  नहीं
 करना  चाहिये  |  कम  से  कम  अन्न  फे  मसले
 को  वें  भ्र पने  स्वार्थों  की  सिद्धि  के लिए  एक्स-
 प्लायट  न  करें  1  भूख  का  सवाल  हर  व्यक्ति
 से  सम्बन्ध  रखता  है  1  यह  प्रश्न  हर  व्यक्ति
 के  जीवन  मरण  का  प्रश्न  है  t  मैं  यह  भी  कहना
 चाहता  हूं  कि  उन  प्रदेशों  में,  जिन  के  अन्दर

 सूखा  पड़ा  है,  दो  दो  मौसमों  से  जहां
 अन्न  नहीं  हुजरा  है,  जहां  वर्षा  नहीं
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 हुई  है  और  जिस  के  कारण  लोग
 भूखों  मर  रहे  हैं,  वहां  की  जनता  के  प्रति
 मानवीय  दृष्टिकोण  प्रपनाया  जाना  चाहिये  1
 बौर  उनकी  भरसक  सहायता  की  जानी  चाहिये।
 यह  ठीक  है  कि  बंगाल  में  शौर  केरल  में  चावल
 को  कमो  है  और  उनको  चावल  मिलना
 चाहिये  |  इसी  आधार  पर  मैं  भ्रामरी  करूंगा
 कि  आपकी  दृष्टि  बिहार  की  शोर  भो  जानी
 चाहिये  |  मैं  कहूंगा  कि इस  समय  जो  वहां  पर
 कोएलिशन  सरकार  है  उससे  पहले  जो  सरकार
 थी  उसने  चार  लाख  टन  की  मांग  की  थी  और
 केन्द्रीय  सरकार  ने  लाख  75  हजार  टन
 देने  की  बात  कही  थी  ।  लेकिन  इतना  भी  नहीं
 दिया  गया  और  केवल  |  लाख  66  हजार  टन
 हो  उनको  दिया  गया  ।  इसी  तरह  से  वर्तमान
 काएलिशन  सरकार  से  पहले  जो  सरकार  थी
 उसको  केन्द्रीय  सरकार  को  सूखा  ग्रस्त  क्षेत्रों  में
 राहत  कार्य  करने  के  लिए  जितनी  मदद  देनी
 चाहिये  थी  वह  नहीं  दे  पाई,  उस  में  यह  सुस्त
 रही  ।  जब  से  कोएलिशन  सरकार  झाई  है,
 अपनी  प्रतिष्ठा  के  दृष्टिकोण  से,  अपने  सम्मान
 को  बनाये  रखने  के  दृष्टिकोण  से  केन्द्रीय
 सरकार  ने  जो  भी  कोटा  एलाट  किया,  उसे
 पूरा  करने  की  कोशिश  की  है  मैं  मानता
 हैं  कि  जो  वहां  को  सरकार  है  शर  ज॑  यहां
 की  सरकार  है  दोनों  के  सामने  डिफिकल्टोज़
 हैं  ।  जो  अन्न  सप्लाई  किया  जाता  है  उस  में
 व्यवधान  रहा  है  ।  लेकिन  फिर  भो  केन्द्रीय
 सरकार  के  व्यवहार  में  बिहार  में  जब  कांग्रेसी
 सरकार  थी  और  अब  जो  कोएलिशन  सरकार
 वहां  है  उसके  प्रति  प्रकार  पड़ा  है  I  यह  अच्छी
 हो  बात  है  1

 चावल  और  अन्न  विदेशों  से  भारत  बाने
 में  कठिनाई  हो  रही  है  |  विशेष  कर  सिविल
 ईस्ट  में  जो  लड़ाई  हुई  है  भ्र ौर  उसके  कारण

 समुद्री  यातायात  में  जो  भ्रब्यवस्था  फैली

 हैँ  कौर  जिस  के  कारण  भ्रमण  से  लदे  हुए
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 बिहार  केप  आफ  Te  होप  के  रास्ते  से  न
 रहे  हैं,  उसकी  बजह  से  भी  हमारी  कठिनाई
 बढ़ो  है  ।  मैं  कहूंगा  कि  जिन  प्रदेशों  में  प्रश्न
 आंशिक  पैदा  होता  है  उन  प्रदेशों  के  लोगों  से  आप
 आग्रह  करें  कि  चूंकि  यह  एक  राष्ट्रीय  मसला
 है,  सारे  देश  का  मसला  है,  हर  व्यक्ति  के
 साथ  इसका  सम्बन्ध  है,  इस  मसले  को  वे
 मानवीय  ग्रा धार  पर  हल  करने  की  कोशिश
 करें  और  कमी  वाले  प्रदेशों  में  वे  अन्न  भेजें  1  ये
 जो  प्रदेशों  में  प्रापने  जोन  लगाये  हैं  इनकों  ग्रुप
 दूर  करें।  मैं  नौगछिया,  डिस्ट्रिक्ट  भागलपुर
 का  दौरा  कर  रहा  था।  वह  मकई  उत्पादन
 का  एक  प्रमुख  केन्द्र  है  ।  वहां  मकई  बहुत
 ज्यादा  पैदा।  होती  है  ।  इस  इ  पाक  में ग्रापने  थाना
 वाइज़  जोन  इंट्रोड्यूस  किये  हैं  ।  मैं  आग्रह
 करता  हूं  कि  इन  जोंस  को  आप  हटा  दें  ।
 इस  मामले  में  आप  हिम्मत  और  बहादुरी
 से  काम  लें  |  कप  एक  बड़े  नेता  हैं  और

 पंद्रह  बीस  साल  से  बाप  सेवा  कार्य  करते
 आ  रहे  हैं  |  प्रापक  सबल  हाथों  में  यह  फूड
 का  प्राइसेस  अवश्य  हल  होगा  आप  जरा
 मुस्तैदी  के  साथ,  बहादुराना  तरीके  से,  और
 साहब  के  साथ  जोनल  सिस्टम  को  तोड़  कर
 सारे  देश  में  फूड  के  प्रॉबलम  को  राष्ट्रीय
 स्तर  पर  हल  करें  ।  मुझ  पूरी  साशा  है  कि
 आप  ऐसा  करके  इसको  अवश्य  हल  कर  लेंगे  |

 Shri  K.  M.  Koushik  (Chanda):  I
 have  stood  up  to  criticise  a  veteran
 administrator,  and  I  crave  your  indul-
 gence  in  the  matter.  I  honestly  feel
 that  the  policy  pursued  by  the  Gov-
 ernment  in  the  matter  of  procurement
 appears  to  be  absolutely  unwarranted
 and  it  is  working  to  the  hardship  of
 both  the  consumer  and  the  producer,
 as  I  will  presently  show.

 In  between  the  farmer  who  brings
 the  dhan  and  the  purchaser,  there
 are  two  amencies  which
 take  about  Rs.  5.40  per  bag  of  dhan.
 These  are  the  data  I  have  collacted
 from  the  collectorate,  I  am  absolutely
 certain  there  cannot  be  a  difference  of
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 even  a  single  paisa.  So,  you  can  take
 it  for  certain  that  I  am  giving  you  the
 correct  data.

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Jagjivan  Ram):  which
 State?

 Shri  K.  M.  Koushik:  Maharashtra.
 Firstly,  the  co-operative  societies

 are  now  greatly  published.  The  Gov-
 ernment  honestly  feel  that  the  co-
 operative  societies  aré  a  panacea  for
 all  ills  in  the  country,  and  so  anything
 done  through  them  is  presumed  to  be
 perfact.  That  ig  the  idea  with  which
 things  are  going  on.  I  will  presently
 show  how  many  favours  are  conferred
 on  co-operative  gocieties  at  the  cost
 of  the  consumer  and  the  pro-
 ducer  as  well.  Both  of  them
 suffer  with  the  co-operative  societies
 being  treated  like  the  sons-in-law  of
 the  Government,

 The  farmer  gets  actually  Rs.  89.05
 per  bag,  I  mean  a  quintal,  of  rice
 which  he  sells  to  the  co-operative  so-
 ciety.  Actually,  the  Government  pur-
 chases  from  the  co-operative  society
 at  Rs,  98.90  and  the  Government  adds
 Rs.  5.50  as  overhead  charges.  So,
 in  all,  the  Government  is  able  to  seel
 the  bag  whiich  has  been  purchased,  for
 which  the  farmer  gets  only  Rs.  89.05,
 at  Rs.  104.40,  So,  these  two  white
 elephants,  the  Government  over  heed
 charges  and  the  co-operative  societics
 actually  take  up  the  difference  of  Rs.
 15.35,  If  really  a  grain  dealer  had  done
 it,  you  would  have  called  him  the
 worst  blackmarketeer  on  the  face  of
 it,  and  you  would  have  given  him  a
 cane  beating,  the  cane  being  got  from
 Malaya.  Now,  the  Government  does
 it,  therefore  it  passes  off  as  a  prefect
 welfare  measure,  This  is  the  diffe-
 rence,  You  can  very  well  see  that  Rs.
 5  per  bag  of  rice  is  something  which
 is  abominable  and  unthinkable.  So,
 you  will  have  to  think,  and  I  will
 give  you  the  reasons  why  it  is  80.

 The  farmer  brings  the  bag  of  paddy,
 the  co-operative  society  purchases  it
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 Bi  8  particular  price.  It  fills  the  dhan
 in  a  particular  bag  and  it  is  there  in
 the  bag  for  one  day,  The  next  day  it
 is  emptied  to  be  milled  into  rice.  So,
 for  one  day’s  use  of  the  bag  the
 Government  is  absolutely  charitable
 and  gives  42  paise  as  depreciation  for
 each  transaction.  I  enquired  from  the
 cllectorate  as  to  how  many  times  a
 bag  is  used  in  this  manner,  and  the
 collectorate  was  pleased  to  say  that  it
 is  used  at  least  50  to  60  times.  That
 means,  for  each  filling  of  the  bag  dep-
 reciation  of  42  paise  is  given,  that  is
 you  are  giving  the  co-operative  socie-
 ty  about  Rs.  25  to  Rs.  30  for  each  bag
 which  costs  only  Rs.  2,  Actually,
 this  amount  js  being  borne  by  the  con-
 sumer,  a  thing  which  you  as  a  veteran
 administrator  should  look  into,  and
 the  other  things  that  I  am  going  to
 give  you  in  a  catalogue.  If  these
 things  are  reduced,  the  consumer  will
 be  benefited,  and  that  may  also  give
 an  incentive,  as  I  will  presently  show,
 to  the  producer  to  come  before  the
 procurement  with  better  stocks  also.
 There  is  then  what  is  known  as  Mar-
 ket  cess  at  a  uniform  rate  of  5  paise
 for  each  bag  purchased  at  every  cen-
 tre.  It  is  intended  to  defray  case
 imposed  by  law.  I  have  made
 enquiries.  In  80  per  cent  of  the
 places  where  procurement  is
 going  on,  there  is  no  such  law  to  im-
 Pose  market  cess  but  all  the  same  for
 every  bag  of  dhan  which  is  actually
 procured  by  the  government  a  flat  -ate
 of  5  paise  is  given  to  the  co-operative
 society.  Why  only  at  particular  places
 this  tax  is  imposed  by  law  and  why  in
 other  places  there  is  a  general  rate
 given?  I  cannot  understand  all  this.

 ‘These  are  some  of  the  things  which  go
 to  make  the  prices  high  to  the  consu-
 mer;  with  no  benefit  to  the  producer.

 Government  have  a  fad  for  every-
 thing  to  be  done  by  co-operative  s0-
 cieties.  At  certain  procurement  cen-
 tres  there  are  no  co-operative  rice
 mill,  and  the  Government  do  not
 want  the  dhan  to  be  milled  at  8  pri-
 vate  rice  mills;  the  government's  or-
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 Gers  are  to  send  is  to  ai  co-
 operative  rice  mill  which  may
 be  30,40  or  50  miles  away.  It  is
 so  in  my  district;  the  dhan  pro-
 cured  at  place  A  can  be  milled  in  a
 privately  owned  rice  mill,  but  that  is
 not  allowed  to  be  done;  it  is  carried
 to  a  place  50  miles  away  and  brought
 back  again  after  milling.  For  this  90
 paise  per  bag  is  allowed.  I  do  not
 understand  why  the  consumer  should
 suffer  for  the  fads  of  the  government
 to  encourage  co-operative  societies.

 When  dhan  js  coverted  into  rice,
 there  is  a  bye  product  called  konda,  a
 fine  dust  which  is  used  as  cattle  feed
 Government  very  charitably  have
 allowed  a  flat  rate  of  nine  paise  for
 storing  this  konda  for  cach  bag,  I
 asked  the  collectorate  whether  they
 get  anything  and  for  whom  is  it  stor-
 ed?  I  asked  them:  is  it  your  pro-
 perty?  The  reply  was,  it  was  not
 theirs.  If  konda  was  not  Government
 property,  what  is  the  point  in  giving
 a  flat  rate  of  nine  paise-per  bag  for
 storing  it?  I  asked  them.  They  were
 unable  to  give  an  answer,  That  is  the
 way  Co-peratives  are  pampered  by
 us  while  the  consumer  is  made  to
 suffer  and  the  producer  also  gets  less
 than  what  he  should  normally  get.

 For  milling  one  khandy  or  bag  of
 dhan,  Rs.  2  are  fixed  for  the  co-ope-
 rative  rice  mills,  There  are  private
 rice  mills  which  are  prepared  to  do
 it  for  Rs,  1:50.  I  do  not  know  why
 these  mills  are  not  used.  In  these  days
 it  is  difficult  for  anybody  to  make  both
 ends  meet,  we  want  things  to  be
 made  cheap;  I  am  sure  government's
 aim  is  also  that,  The  Maharashtra
 government  does  not  consider  the  in-
 terests  of  the  consumers  is  worth
 more  than  their  fad  for  co-operative
 societies.

 There  are  8  or  9  items  which  I
 have  got  from  the  collectorate  and  all
 these  are  fixed  in  such  a  manner  89  to
 help  only  the  co-operatives.  I  spoke
 to  Mr.  Shinde  about  this  and  he  was
 kind  enough  to  say;  you  come  to  me


































































